If importer is not satisfied
with the decision of
Authorised Officer, he
can file first review

applicationinforméto
Apex Committee

H

First Committee

4

Decision communicated
to Importer and AO

i

If importer is not satisfied
with the decision of first
committee, he can file
second review agplicatiun
in form 6 to Apex Committee

&

Apex Committee

!

Decision communicated
to Importer and AO

Imported
Food Products

Food Import Clearance Process



